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Issue of letter Of Intent fOr Petro-
chemical Complex itn Gujarat 

4285. SHRI AMARSINH V. 
RATHWALA: 
SHRI R. P. GAEKWAD. 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether any request from the 
Gujarat State to issue letter of intent 
for Bombay High Gas based Petro-
chemical Complex to the Gujarat 
State Petro-chemical Corporation Ltd. 
has been received; 

(b) if so, the reasons for delay; and 

(c) when the final decision i~ ex-
pected? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 

(b) and (c). Government has yet 
to take a decisions on the ownership 
of this complex. 
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Allotment of Petrol pumps, L.P. Gas 
Agencies and Kerosene Depots &. 

8C/ST 

• 4287. SHRI H. N. NANJE GOWDA.; 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to st.&te: 

(a) details fOr the last three y(!a1l'S 
01 SC 1ST persons allotted pe.nol 
pumps, L.P. Gas agencies and ~ 
sene depots etc. by the various en 
companies; and 

(b) whether there are some selt-
styled C'~)1nnl.ittees in Oil conl~:"an~"'S' 

who decide the above issues? 

THE MINISTER OF PETROLE'llli[... 
CHEMICALS AND FERTILIZKJIS 
(SHRI VEERENDRA PATIL): {a' 
Si!lce .i.r.ccption of the reservat:cn 
policy i.e., from 1-1-1974 in respect C!fIl 
Indian Oil Corporation (IOe) excltd_ 
ing 'B' site retail outlets and :era.:u. 
23-9-1977 for all ail eompaniesl r bl6 
retail outleta, 47 LPG distributatsflila8, 



and. 96 SKO/LDO agencies were 
BWBrded by the oil cornpuaies to the 
persons belonging to SC/ST com-
D'.unities uptQ 31~ !4"arl!h, 1980. . . , 

(b) Selection 01 ~l~,s is made -by 
a duly constituted Selection Commit-
tee 8,s per lard down policy and 
separate committee is constituted for 
each dealershipl.~gency. 

COverage of Mines ~der Insura~ce 
ScheJlle 

4:288. SHRI A. K. ROY: Will the 
Minister of ENERGY AND COAL be 
pleased to state: 

(a) number of miners in the Bha-
rat Coking Coal Limited covered 
under any scheme of insurance as on 
1st Mayw 1980; 

(b) whether in view of the acci-
dent~ in the mines, the lives of the 
miners need to be specially insured; 

(c) whether the progress in this 
direction is still small; and 

(d) if so, steps taken on thi.s? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) All Wage 
:Soard employees of Bnarat Coking 
Coal Limited, including miners are 
covered under Life Cover Scheme as 
per National Coal Wage Agreement-II 
which came into effect from 1-1-1979. 

(b) to (d). There is no proposal 
to have an accident insurance scheme 
for miners in addition to the Life 
Cover Scheme already in force. 
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(a) whether the Government of 
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West B',r:t,~l ba ve been repeatedly 
urging upOn Government to introduce 
Pl'ic.e.~.qu~,¥sa~j,on pOijey in re~.pect of 
coal; and 

(b) if so, the reaction of Govern. 
ment thereto? 

THE M;rNISTER OF ST~TE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) No, 'Sir. 

(b) Does not arise. 

Installed capacity of prod~tion of 
Drugs 

4290. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
PETROLEUM AND CHEMICALS be 
pleased to state: 

(a) what is the installed capacity 
of production of drugs like penicillin~ 
sulphadimidine, analgin and aspirin in 
the public sector and what IS the 
actual manufacturing; and 

(b) the reasons for this gap and 
what steps Government propose to 
take to rerr.ove shortfall in the output 
of theSe vital drugs? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
The installed capacity of production 
of Penicillin, Sulphadimir{in~ and 
Analgin in the Public Sector and the 
production during 1979-80 are fur-
nished below:-

In. .. ~talled 
capacity 

t>roductiop Pr'rcentage 
1979-eo Utilisation ---------------------- ..... ---.-- .... ----------------_..~ ..... 

Penicillh. (mmu) t~9 159 .25 84·3 

Sulphadimidil'( (T) 600 5 13 ·44 85. 6 

Anal gin .(T) 400 346 go 86·7 
_--




